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PUBLIC NOTICE

| R.Mahendravarma, Advocate at below FINANCIAL EXPRESS I 13

meantioned address and now | confirms
that, | issuing pubdic notice on behalf of my

client Smt. Upparageethamma, R/at BAJAI HOUSING FINANCE LIMITED
g:}?:i:-:llailjhl ""”E"Jt"*l- kﬁazabha thl.'t':“I B CORPORATE OFFICE: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashtra F orm N 0. U R C '2
dbalapura laluk and now she has 411014./ Branch Office:-2nd & 3rd floor, N0.46/20-2, 12th Main, Opp. Navrang Theatre, Rajaji . . . . .
misplaced Puriginal sale deed bearing _ . \ Nagar, B/angalore -560010 / PP J ¥ Advertisement giving notice about registration under Part | of Chapter
document No.DBP-1-00051-2012-13, (Regulation 14 of the Insolvency and Bankruptcy Board of India Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial X! of the Act [Pursuant to section 374(b) of the companies Act, 2013
registered before sub-registrar (Voluntary Liquidation Process) Regulations, 2017) Assets and Enforcement of Security Interest Act, 2002. e I.-UIE.‘H“ nfthe.mmpam.as \AITORENG 1o Raglsti::r] rinag, IEIIH]
Doddabaliapura Banaalare pestains She : L, - Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice tq | 1. Motice is hereby given that in pursuance of sub-section (2) of section
o1& Hhap:’; ND.EI;% e pasaess.mem FOR THE ATTENTION OF THE STAKEHOLDERS OF the Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal 366 of the Companies Act, 2013, an application is proposed o be made
No.24/3A at Alahalli an 02.07 2022 af VALIYAVEETTIL VENTURES PRIVATE LIMITED as well as the interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to after fifteen days hereof but before the expiry of thirty days hereinafter
Doddaballapura '.|Name of Corporate Person | VALIYAVEETTIL VENTURES PRIVATE LIMITED | | them by Bajaj Housing Finance Limited and as a consequence the loan(s) have become Non Performing Assets. Etha F-'.agléi#a: al RagllsTraEn;:}FCE:ImpagéﬂﬂsledWEg. Q"'Ed gmrl' lfiqndréye:
Any persan find the Original mentioned 2.| Date of incorporefan of Corporate Parson | 030812010 Accordingly, notices were issued to them under Section 13 (2) of Securitization and Reconstruction of Financial Assets J:Tslslsﬁﬂﬂl%%&a ;?:r?aargkf-rrm it Il:re?m?stgr;ﬁ r';' drﬁ I'—"la:l
e o 1.| Authority under which Corporate Reqistrar of Companies - and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known addresses, however the same ; ik P ¥ & feg g
pleaze hand over the same Perscrt |8 incomotated fregisered Bangalore, Kamalaka have b q d/undelivered h th hereby inti d4/inf 4 b of Chapter XX| ofthae Companies Act 2013, as a company limited by shares.
document o under signed person o : T sl S e ave been returned un-serve /un elivered, as such the Borrower(s)/ Co-Borrc_)\_N_er(s) are nereby Intimatex /in ormed BY | 2. The principal objects of the company are as follows: -
Dodd . : 4| Corporate idenlity number | imiled Fabilty | UT2200KA2010PTCO54659 way of this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time. : : : : E
abalapura Police Station enlity rimier of Carperate Parson . To carry on in India or abroad either on own or in joint venture the
R. Mahendravarma, Advocate, No.42, 5, | Acdress af tha registerad Office and Ko, 29 Pl & 31 Pl Electronic City Phase [l, industrial Co-Borrower(s)/Guarantor(s) & Addresses | Immovable Asset / Property to be enforced and Amount ‘_uusm&ss to manufacture, produce, fabricate, dﬂ.l"'lﬂlﬂp' assemble,
R.G Magar, M.S Palya, Bangalore-97 Principal affice (¥ any) of Corporate Person | Area Bangalore -560010, Kamataka, India import, export, trada, buy, sall, supply and to act as indenters, agants,
.| Liquidation [!-E'I'"iI'I'EHI:EfHE!ﬂ date of Q7022 l;j\npf N: |.|591|-.|er0249634 :Iglrlf:f'l?tturg:e:;pael:ty g:;:::ﬁbe% as ?:Mlg?\::)- Re 15,00 202/2 subiagrms, Joubens. brokene, repalvet. Heanery, o ciwnviss deal I
1A ' =t 0. : | Rs. 19,04,764/- (Rupees i i -
FORM NO. 155 Comparate Person (1 "SANJAY KUMAR SHANTIL&L MEHTA 1-5- 417 ( New 1-5-489) Property No. 2-2-40-930 Nineteon Lac Four(T hoFl).lsand pracision machined components and all kinds and classes of

[See Rule 329] machineries, component parts, replacement parts, spara parts,

i T.| Wama, address amail addrass, tEi!F-I'l:Ir-E Mamea: Kr, ﬂmpmhﬂ;h Joghi (Borrower) measuring East-West 22.555245 Mtrs. North-{ Seven Hundred Sixty Four - : . " 5 -
M Vel Wind : .
Name of the Comonm + SINCLAIG KiGHT! | |7umber and ihe repstraion numbe of | Reg No: IEBIIPA-001IPP-02343/2021-2022/13547| | 2. MEHTA SHEELA S (Co-Borrower) South 24.993650 Mtrs. i.e. 563.735404 Sq. Mtrs.,| Only) Sopein bf' £5. AreATIeS: m*;' i Dgam*%‘mﬁ. TUF?QIE inclusive of all
WERZ CONSULTING (INDIA) PRIVATE LiMiTED| | | Ll Address: Villa No. 23, Krishna Northweods Above At: 1-5-417, KATARKI ROAD, SIRSAPp | aving ground floor built up 307.39436 Sg. mrs., LBt et S bl oliaticad Slio Sl il
- | 4 Pk ; ; y ! ! and Forst Ward No. 02 Near Katharaki Road and decoralive parls for aerospace, defense, healthcare and other
NOTICE CONVENING FINAL MEETING | Sampigehall Road, Chokkanhali Village AYYANA MATHA, KOPPAL-583231 ; . ; lirat
) el Yelahanka, Bargalore-S50064 area.in Koppal City KOPPAL KARNATAKA-583231, industrial applications.
:Qﬂ;f-:ﬁ u:f'u?:'cﬁﬁﬂli";i& "19%, that a Ganera E-mail : omjoshi1a 2@ gmail com East :- Property of Vijaya Rice Mill, West :- 3. A copy of the draft memorandum and articles of association of the
Maating of the memBbers of e above named Tedephone : B44E305191 Property of Vijaya Rice Mill , North :- Common proposed company may be inspected at the office at Plot No.392/1,
company will be held at 807, Ratian Jyoti Buiding T Road of Abhaya Rice Mill and Vijaya Rice Mill , 10th Cross Road, Iv Phase, Peenya Industrial Area, Bangalore- 560058
Rajendra Plaos, ew Delhi-110008 on Tussday,| | | Lastdale for subeisskn of claims_| O6/08/022 South :- Property of Vijay Rice Mil PR ety R Faaritetn
the 167 day o August, 2022, at 11:00 AM, foe| [Nolice & hessby ghven that the Valiyaveettil Ventures Private Limited has commenced volintary - . Tur ;poCa ik ReTany givVEr ihat any persor oujecing 1o thisapplicalion may
the purpose of having an account |sid before | Branch : BIJAPUR All_that piece anc parce! of the Non- °/th-une #3522 . communicate their objection in writing to the Registrar at Central
PpaGs FHlL I, BGROuT WEI0Me| | fauidation on 07072022, ( LAN No. 4B1RMSEM896368) agricultural Property described as: SY NO| Rs. 6,33,306/- (Rupees Six ; : ; ; :
tham showing (he manner in which he winding ! ; ; Registration Centre (CRC), Indian Institute of Corporate Affairs([ICA),
up has besn concuctd snd the property of the| | e stakehakders of Valiyaveettll Ventures Private Limited are hereby calied upon to subenita procfof | | 1. SALIM M INDIKAR (Borrower) 1035/1B/2 PLOT NO 103, MAHAL BAGAYATH Lac Thirty Three Thousand Plat No.6,7,8, Sector 5, IMT Manesar, District Gurgacn{Haryana), Pin
company disposed of and of hearing any| |theirciaims, on orbefore 06/08/2022, to the liguidator at the address mentioned aganstitem 7. At: S/O Mahommadyusuf, Chandpur Colony, | CHANDAPUR COLONY, BEHIND ALL AMAN| Three Hundred Six Only) de — 122080, within 1 A o i Fibication of
xplanation 1 iwen by the lguidator P it ot of cle : id. Bitapur- SCHOOL, BIJAPUR, KARNATAKA-586101, East :- code — 122000, within Iwanty one days i e date of publication o
eaplanation thal may be given by Ihe g The financial crediars shall submit their proof of claims by elecironic means only. All other stakeholders | | Near Chandpur Masjid, Bijapur-586101 ' ' - ' this not th totl tit tered offi
and also of detarmining by & special respiLtion -:.f: may subimitihe proot of claims i parsan, by pastar by kecronic means 2. AYESHA SALIM INDIKAR Plot No. 104 belongs to Smt. Anita, West :- Plot 15 molice, wWith a copy 18 company at Its reqisierad offlice,
the: Gompariy. the. manoer i wikch the bocks,| | 1SRRI SEREE SR HIBR RN ME RS = Sd-| | (Co-Borrower) No. 102 of Belongs to Solapur, North :- Open Dated this 8th day of July 2022 Name(s) of Applicants
For Sinclair Knight Merz Consulting| | D@te: 08.07.2022 Liquidator, Valiyavesttil Ventures Private Limited| | chandpur Masjid, Bijapur-586101 ’ 2. Vinod Kumar M
{India) Private Limited Place: Bangalore Eeg Mao.: IBEIPA-O0 8 IPP-02 343202 1-20221 3547 4. Mihir Pradhan
S This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are
r i
Date : 0B July, 2022 Dteilzln_a:ug:m advised to make the payments of outstanding along with future interest within 60 days from the date of publication off . Registered Office: 301-306, 3rd Floor, ABHIJEET -V,
B this notice failing which (without prejudice to any other right remedy available with Bajaj Housing Finance Limited) 5 Flﬂ care Opp. Mayors Bungalow, Law Garden Road, Mithakhali,
. . . _— - Small Finance Bank | Ahmedabad - 380006, Gujaral. www.lincarebank.com
CORPORATE OFFICE: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashtra further steps for taking possession of the Secured Assets/ mortgaged property will be initiated as per the provisions of] LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 5" BASIS
411014./ Branch Office:-2nd & 3rd floor, N0.46/20-2, 12th Main, Opp. Navrang Theatre, Rajaji Sec. 13(4) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002.
\ Nagar, Bangalore -560010 The below mentioned borrower/s have been issued notices to

The parties named above are also advised not to alienate, create third party interest in the above mentioned properties.

Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial pay their outstanding amounts towards the loan against gold

Assets and Enforcement of Security Interest Act, 2002. On which Bajaj Housing Finance Limited has the charge. facilities availed from Fincare Small Finance Bank Ltd { "Bank®
Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice to| Date: 09/07/2022 Place:- BIJAPUR, HOSPET Authorized Officer Bajaj Housing Finance Limited ; _ : : ?
the Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal Since the borrower/s has/have failed to repay his/their dues,

we are constrained to conduct an auction of pledged gold
items/articles as per below schedule,

as well as the interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to|

them by Bajaj Housing Finance Limited and as a consequence the loan(s) have become Non Performing Assets.
Accordingly, notices were issued to them under Section 13 (2) of Securitization and Reconstruction of Financial Assets s I c AG E N I N D I A LI M I I E D

and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known addresses, however the same
have been returned un-served/undelivered, as such the Borrower(s)/Co-Borrower(s) are hereby intimated/informed by
way of this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time.

) Addressof the Secured/Mortgaged— | Demand Notice Date |

Loan Accountno | Mame of the barrower Aaction Veaue Auction Date

FHRG00DD4ETETS | JAGADEESAN MUNISAMI ANGARE SWIALL AMAKCE BAKKLTD). | 16-07-2022
10 SIGE SIICA. HAL 380 STAGE
JEEVEN BHEEW MAGAR. RENGALLRL

Co-Borrower(s)i Guarantor(s) & Addresses | Immovable Asset / Property to be enforced and Amount Email: company rele 2n.com | Website: www, L LFBAN. K4, 560075
. icultural P described as: HOUSE| Rs- 11,46,455/- (Rupees IRST FLOCR, ANKITA MANSION
f_lzﬁzF:tog:;:Eg;“ 0381657 and gggngﬁracoﬁngﬁ-ﬂG %ch ré;p?ouﬂz FLOOR | Eleven Lac Forty Six Thousand Recommendations of the Committee of Independent Directors (“IDC") of Sicagen India Limited (“Target Company™) BUILDING. AMBEDKER ROAD
1. NAGARAJ B (Borrower) AND FIRST FLOOR MPL NO. 12-1-162 (Old) 12-1-| Four Hundred Fifty Five Only) in relation to the open offer (“Offer™) mada by Ami Holdings Private Limited (“Acgquirer™), to tha public sharaholders of BHhE}'AHIEIHELﬁ. SIRA TOWN
2. SHASHIKALA N (Co-Borrower) 241 (New), measuring 15 X 30 = 450 sqg. ft. IN the Target Company under Requlations 6 of SEBI (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, TURAKLRU. KA, 572137

Above At: H NO 12-1-360-666 WARD NO 27 | WHICH PLINTH AREA OF GROUND FLOOR Z1GG0000554541 | £ MADHUSUTHANA REDCY FINCARE SWALL ANARCE BARKLTD. | 16-07-2022

as amendad {“Takeover Ragulations™)

BUILDING IS 375 Sq. ft. RAGHAPPA BHAVI JALAL | 1660000572155 | RAGHL XUMAR v #7107 KNG 202, BELLANDUR(RING
JALAL NAGAR NEAR NEER BHAVI KUNTA, _ | 2166001 (L ]
RAICHUR, KARNATAKA-584102 NAGAR RAICHUR KARMATAKA-584101 East : Hut || Date July 08, 2022 FiG0000622350 [ MR. G SRIKANTH RTEDCY P G A I el

of Shri Amresh, West : House of Shri Narayanappa P
North : House of Smt. Sarojamma, South : Road £ Namagl e Thcgel ogony. 1. cajedt /I LU — . ZGG0000G 158 | THEAKE FNCARE SWALL FNAGE BARR D, | 16-07-2022
_ __ _ _ _ 3 | Details of the Olter pertaining to | The Ofer is being made by the Acquirer in terms of Regulations & of the Takeover HEROI0IATIE | FOHTH A S 75, 05 ARCADE. 15T MAIN ADRD, 15T
This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are Target Company Requiations for acquisition of up 40,00,000 (Forty Lacs only) fully paid-up equity IEGRRR BLOGK, KORMANGALA, BENGALURL
advised to make the payments of outstanding along with future interest within 60 days from the date of publication of shares of face value of T 10/~ each (“Equity Shares™), representing 10.11% of the E:Eﬁﬂﬂﬂﬂsﬁgp' UABAN. KA, 560032
this notice failing which (without prejudice to any other right remedy available with Bajaj Housing Finance Limited) Fully Paid-up Equity Share Gapdal of the Target Company on a fully diuted basis, TEG00001%5811 | MR, LORARATH R 5 FANGARE SWALL FNARGE BARK LTD. | 16-07-2022
further steps for taking possession of the Secured Assets/ mortgaged property will be initiated as per the provisions of as of the tenth warking day from the closure of the tendering period of the open T1BE0000331855 | M. KAMTHA RAMESH RAD NUSISER 2 OLD WO 55, KOMARLA
offer from the eligible shareholders of the Target Company for cash at a price of o EENO0GER 476 | SHAIL AL &, MIVAS, AT 172 KAM LAKSHMEESHA
Sec. 13(4) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002. ; g. . g Z1GGO00D451416 | SHAILAIA &Y ROAD WV PURAM BENGALURL
The parties named above are also advised not to alienate, create third party interest in the above mentioned properties. ¥ 32l- (Rupees Thirty Two Only) per equity shara. Z1GGO0D040ES | SHARANABASAVA LIRERK. KA, G000
On which Baiai Housing Finance Limited has the ch ' 4 | Name of the Acquirer and PAC Acquirer - Ami Holdings Private Limited. TIGRO0D44401 | BANJUNATH MALGERA
which Bajaj Housing Finance Limited has the charge. _ _ o _ ) o with the acquirer Deemed PAC: () Mr Ashwin C Muthiah, (i} Mrs. Vall Ashwin Muthiah 1BGO0005133IE [ WIDWA 5
Date: 09/07/2022 Place:- RAICHUR Authorized Officer Bajaj Housing Finance Limited (i) Southern Petrochemical Industries Corporation Limited (iv) Express Carriers E:EE[I[IEI:IE?E'FE' CAANDAASHERAR RaJ
Limited {v) South India Travels Private Limited (vi) Ranford Investments Limited LR
PUEBLIC NOTICE and (vii) Darnalfy Investments Limited ﬁlggggggﬁ:{é :ﬁ EEE.THDPAEEEHHE
ﬂ Repistered office: Landmark, Rece Course Circle: Vadodara 390 007, The deemed PAC shall not participate directly or indirectly in the Open Offer. -4 = Far ol
ICICI BEank Carparate affice: ICIC| Bank Towers, Bandra-Kurla Comples, Mumbai 400 051. 5 |Name of the Manager to the offer | Saffron Capital Advisors Private Limited i;Eﬁ““"“?E’E RAIRSHEKAR
The belpw mentioned besrowers have been issused notice to pay off their outstanding amount towards the facility a?ainm gk ! '_ 0ar, 2r rE'_ I, oy aga.r. HERO000G S | CHANDAASHERAR RAJU
ornaments.| Facility’) availed by them from ICICI Bank Limited {'ICICI Bank”). Wi are constrained to conduct an E-Auction of pledged gold Andheri (East), Mumbai - 400 058, India T EE000050550 | KARTHEE |
ormaments onJul 20, 2022 as they have failed to repay the dues. ICIC] Bank has the authority fo remove accuuni.J-:haﬂ]geTneE Auction date Tel. No.: +931 22 49730394 | Fax No.: NA - e i
withaut amy pror notice. Auction will be kald online -https:.f.fﬁnld.sﬂmil.in between 12:30 pm to 3:30 pm, For detailed Terms and conditions, Email id: openoffers@satironadvisor com Z1660000426285 | M CHAITRA
please lag inte given website. In case of deceased borrowes, all conditions will be applicable tolegal heirs, = p : r 2266000007308 | KAMASANI JAGADEESH
Lormas #M00 .lul-u. I Cenmboaws e ol owrmas Lasmian MSE Pl lul?_lg:_l_:nnl_-_r_ Pl s evem Laasry A4S Plae, | Fu'rilulm-r ol wumm: '|'|:|,fll'|'|' Saﬂ:mﬂadvlsuntum ; EEEE[I[I[I‘}BE.E E]_IFEEHD
T e n ;;EE':E:E::ﬂ: 'E'Q‘;r-_'f:r'i“""_; "u—-_ﬁ’-.";i.'.{i.iﬁ's;?;"]"i.'..'.'.},"f’f."':':i':ﬁ:‘.'.r."' 'F"‘E;I*mﬂ%:tﬁw’ﬁLﬁii?’ﬁ;ﬁ”;%%%ﬂgaﬂmﬂﬂﬂ‘-‘*ﬁﬂf-ﬂw SIEE0000125736 | SANGEETHA G
Ahmresach iraer Bashmeloluer a e e e et S R * . 1 r
ranc prep—— afuman - el A e mrrim: oJavargy g X IL'EEE[I[I[IE”':"TD':IE H-t'E"IU
T T ek s SRR ) TP u.....:_:;.:_.;uﬂ....nmh. EXET ﬁ??ﬁ:ﬂl‘:’; mﬂ'-'l-c...-u‘.i:.-u : Contact Person: Gaurav Khandelwal / Elton D'souza WER0000IEI0NG | KARTHEE |
CTETEILETTTE I'.--“"—..ff:mm [TEsTong0=srs | Sanchins Mais | [ATasosoatars | Smmmmns 6 | Members of the Committee of Chairman of IDC: Mr. B. Narendran 2166000056775 | JEEVAN FUNAR K FANGAAE SIALL INARCE BARRLTD. | 16-07-2022
Hrnl;lnll "“l"-:ﬂ“:lnlqn::;:- = I="l5:ﬁﬁfj‘il‘ll:l.?:ft;fniinnili_'::m..|......;..\,..:. P L] d.l.l.l-nr.lll":lH-l::-Lﬂ :-.Ll-.....-;:-n‘:in'-n.-n....--- |I1d!|}BI1l:|HI'It Direclors {IBE' Members: 1. Mre S. Badhakrshnan ﬁ%igﬁ;hlETrf]LPE;ﬁhﬂJ&EE%A
EsEioee [ Woveon® | [oomch Nomer Segninen feonger | [wawremsaiire ] _vew sy 2. M. M. Rajamani BANGARPET TOWN, KOLMR, fA
__ Ramamurthy Magar Main Road Eraoch Hsme: EsRary TaETObG0aSaE | Umesh tmash 3. Mrs, Sashikala Srikanth .
EER-T\ L IR E I 0 Aciinareyann iORFOG0E F4i 2 | Pl il L e T Hibiminnids Plaimade! Hallaasss ™ L | I 4 r T
o —— e | R e PR 4 Wrs. At Chandraseke SSMOTET AP ] R
i i::r‘j:“,f_':ﬁ::héf..:.'.ﬂ:ﬂ e, T T i FASBORGG1 75 | Abstuate A T 7 |IDC Member's relationship with | The Members of the IDC are Independent Directors on the Board of Directors of TTEROTIAToEs | Em’ﬂaﬂﬁlkgﬂ EEJF;:"'SE
Gardon oER14A05007 530 | :;'|1'r||.+i ati Sidram TARFOLO0607 | Asbig Ficmmmin AT the Targetl Company (Director, the Target Company. HEEO0004E33T? | MALLKARILN Lt i &
R oo S N,j.,,.,,. Ehisapu e Moy, Mnmsles Equity shares owned, any other Mr. B. Narendran, Independent Director holds 2515 Equity Shares in the E‘:EE[I[II]IH'E@]I!E TTVAPFA KA, B4128
STnTOSODORRT | Fakesn 2 SisRoRGoF IR |~ Basvesa) 0 T, T contract / relationship), if any Eﬂl’ﬂﬂ'i Company. : : T RB000050E5
I157O5O0DEET | Makesh A __ Branch fame: Dandsb SIFOOEODIINE L Beprvarel t ther than above, none of the Members of the IDC holds any Equity Shares inor HEROD00S 12270 | FUDRASHY
llr-nf-;:'l-ﬂ‘l:u::::r?ﬂlrﬂ"" e ::i:il.-::tlﬂ‘-"l:: ::: l:iullll:illj:ll‘l.lmvﬁi:;‘l:r-n'p .'!:-'EH-:H-'.'IIDH ;I;;I -:'::l-l:llili':ll;:::;ﬁ::? Dmer Secuntles l:lf thE Targel[ Enmﬂﬂn? E‘ Eﬁuuumq- HHDFA'EDL{I;'
R e S e e e T TES | Ranharws roper Cther than as disclosed below, none of the Members of the IDC has enfered into HAEO000528150 | CHANDRAKANTHA
T ITLTLTT TN M Y L S GOROOTT A | Mkt Girada any contract o has any relationship with the Target Company, Z1GGU00IS4 1264 | WD SHAgaIR
B b it [soagutonaine. IV i Seane Mrsopa - |5 e e 1. Mr. B. Narendran is Member of the Audit Gommittee, Momination and Z1BB00003317ES | SHYMANMA
ZIZEOEAD]1 281 1 e A SRFBOLOOLEGS | Lavn Kaio T Remuneration Commitiee of the Target Company Z1GG0000557(H4 | AMAAESH KAGARBENCHI
S invanagar7thiiook s M et I ..|*_ ___Badoi__ 2. Mr. 5. Radhakrishnan is the Chairman of the Nomination and Remuneration RGO0D0SE231 | SHYAMD ALI
DZS1D6006 712 L:-'-‘---;r'-:-_:- Dogpa B By St gy Bl A 3101 oBoooEG7 | Flu-cll:lul-cr!::.hnu Committee and Mamber of Audit Committee of the Target Company 6E00005T 106! | DURLGAPPA
= T —‘LI“ Ty :.L"—I”II ———e- ‘_r ...-..-._ —=1 uu:. ;-u.u.|||1 ey i .f-'-h....ll:._-.l..-'..r.rll...n T e r 5 Lrp N mﬂ_ﬁﬁﬁﬁ%\?‘jﬁ- E-Hﬁﬂﬁmﬂﬂs_ﬂluﬁRE“m
S ;:"W:d 'M'L:“m: 438308000841 :I_mL_I_ nclrwiunth 5 Branch Mame: Stirhaete 3. Mr. M. Rajamani is Member of Corporate Social Responsibility Committee 21bh il o !
st ~ahmed™ Gamann1sa1a | Snarem neneEa | emotonsea | e Negenpu and Momination and Remuneration Committee of the Target Company _gjﬁﬁﬂﬂnhﬁyfuﬂ _tul'.:JPﬁ.HLIII.'l!.F.
BADTORODEZ16 arrata 1 e e e [ [ e anoy 4. Mrs. Sashikala Srikanth is the Chairperson in Audit Committee and Corporate FIRGAODRSEEAT | MTTARA
(Daniona0Rz20 | Himian Huives | [ Gy ok e Hesekers e B et Social Responsibility Committee of the Target Gompany 21BE00DIEE45T | MALLKARILA
T v N ikl B [ m—" Y T T — 5. Mrs. Rita Chandrasekar is the Chairperson in Stakeholders Relationship 1 GGODDNSIETE | SHANTAPRA
EEEEE;EEEEE-; N :3;';'::"3:." 1ww:ﬁ:’;‘i:ﬂ"“""&:‘.‘:...Z'.':,FH, i N Tkt Committee of the Target Company 51;'5'5““['35'33%5"5 —
e e e ey S | | evesnsoneans [vankupne Hanwod 3 | Trading in the Equity sharesjother [ None of the IDC Members have done any trading in Equily Shares / Otfer| || - [ZEI000ESES {EUERRAT
183705002067 ] Oauraw Tvogd 016706017340 1. ruppb Beisgel DOFGOEVOORON | Do b securities of the Target Company | securities of the Target Company during the last twalve months prior to the date ;ﬁﬁﬂl]l]:lﬂ:’&dE E»FFI:?IEH.#HTH'-
Date : 09,07.2022 : by IDC Members of Public Announcement (PA) dated April 29, 2022 ' e —
Place : Udipi, Dh d, Gadag, Haveri, Uttar Kannad, Gulharga, Hassan, Kodagu, M .M \ 5/ e e ! Z1GG0000G1960 | MR SHARANABASAVA REDOY
Et:;:limta.“gi'apuaﬂ!:"ar; ﬁ!ﬁpal. Hi:inhl:.TShai“mnga. ::‘?.ihnrf“éuag.alui'rr.q gﬂzl;lga?u:gﬂrha:?;gauﬁ?m Authorised Officer % [IDC Member's relationship with EEEEHHD:I-:E:HE RETN “
'\_E*H"aﬂ"% avangere For ICIC! Bank Limited / ll;:::::m'eénﬁs&?ﬁﬂtmw Mone of the IDC Members have any relationship with the Acquirer. ;ggggg[ﬂgﬁﬂg MF'f{.tJﬂHH:;ﬁ
: e S0746 | KIRANAKLR
BAJAJ HOUSING FINANCE LIMITED relationship), If any 2266000014158 | SYED ALISSAN BASAA
- . 10 | Trading in the Equity shares/other HEBO000G2S250 | M MUTHUKRISHYAN FINGARE SMALL FINAKGE BAKK LTD, | 16-07-2022
CORPORATE OFFICE: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashtra TR A &
rﬂm 411014./ Branch Office:-2nd & 3rd floor, No.46/20-2, 12th Main, Opp. Navrang Theatre, Rajaiji ::-““’;g“ of the acquirer by IDG | Not Applicable HOTEL. 4 BLOCK 19 NAGAFMAN
Nagar, Bangalore -560010 EMDErs ROAD 'jF H.I.E?ﬂ.ﬂ Iirl'f“l.IHLl K
Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial 11| Recommendation on the Open Based on the basis of A, DPS, Draft Letter of Offer (DLOF), and Letter of Dffer 57000
Assets and Enforcement of Security Interest Act, 2002. offer, as to whether the offer, is or | (LOF). IDC is of the opinion that the offer is fair and reasonable. The shareholders HEEO0D0SEEDL | VEEREYYA FINCARE SMALL FIRAKCE BAKK LTD. | 16-07-2002
Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice to is not, fair and reasonable may indepandently evaluate the offer price vis-a-vis market price and take an MO.JEELAMI TIRANGA H.ND-1-3-
the Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal infarmed decision in the bast of their interests. :ﬂ&?u#ﬁ%ﬁ F?Eﬂfl_g"h"'[fg&"
as well as the interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to 12 | Summary of reasons for iDC Members have reviewed: RAICHUR, KA .:.éma
el Bo el ie ke bcperge oo ot s Tyl |l e ) Publc Aot CPK) st 20,2022 T IS TSP
) - - appe, - ZYRGO0D04TANTY | SYED SADDAM DOOR ND 4421 GOWRIPET, BESIDE
and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known addresses, however the same b ![:'!mllag Eug"‘? Statement ("DPS”) dated May 05, 2022 was published on TG A |]5,1P$,!|||{ﬁ5Hﬁ INDUH (1L PETRAL BLRK, NEAA GONT
have been returned un-served/undelivered, as such the Borrower(s)/Co-Borrower(s) are hereby intimated/informed by ay 06, 202, : ’ TTR0000512760 | NAHABO0A FAGHA A BOYS COLLEGE, KOLAR, KA, 583102
way of this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time. c) Draft Letter of Offer ("DLOF") dated May 12, 2022, T REIO0EETE | LOKES L&
Loan Account No./Name of the Borrower(s)/ Address of the Secured/Mortgaged Demand Notice Date Ij] Letter of Offer (“LOF") dated June 30, 2022; and HEEI0005HTSE | MURALIKUMAR KM
Co-Borrower(s)/Guarantor(s) & Addresses | Immovable Asset / Property to be enforced and Amount Based on the review of PA, DPS, DLOF and LOF, the IDC recommends acceptance E?EEI]I][I{|54F1?3 M PELLAVI
Branch : CHIKKABALLAPUR All that piece and parcel of the Non-| 15th june 2022 of the Offer made by the Acquirer as the Offer price of ¥ 32/~ per fully paid -up ZTBEO0005 e | MOWERPA &
( LAN No. 5I11RMSEG126765 and Egrigultltlrtat: Prglpell'\lty dgsgcrllé%c_lkas: P\r/qlllaeﬂy Rs. 5,15,642/- (Rupees Five equity share is fair and reasonable based on the following reasons: TUERODDDATIEND | VENMATARAMANAPFR
H5I1ECN0406046 0.15, Katha Sl. No. , bldikere Village,| Lac Fifteen Thousand Six { { BT T
1. ARUNKUMAR M %Borrower) Melekote Gram Panchayat, Tubagere Hobli,| Hundred Forty Two Only) 1. Fhe_nffEr price of T 32/- per 1”.""" paid-up equity share ﬂf_fErE!l:I oy !hE_.ﬁ.qurEr ?;ﬁﬁﬂﬂﬂhﬂlﬂ:ﬁ mﬂﬂ".'“u"H'E” T
- Doddaballapura Taluk, Bengaluru — 562105, East is higher than the Volume Weighted Average Market Price for a period of 60 21GG0000GTTTES [ MR Y NARAYANAGHAAI
At: # Daddarayappan Village Doddaballapura | "5 ety No. 16, West : Road , North : Property di diately precedi [ the PA T2GR000DUETEE) | MR MUNIRRISHNA KN
Ta, Bangalore Rural, Karmataka-561203 No. 14, South - PropertyNo.10. e J1GGDD0ISTESS | KAMALVAFIAN FANCARE SWALL FNANGE ERWK LD | 16-07-2022
2.NISCHITHA K (Co-Borrower) i ' ' 2, The equity shares are listed onhy on BSE Limited (“BSE") and are fraquently - £ o BART 34 15T FLOOR. B0 COLOMY '
At: #07, Sonnapura Doddaballapura Talluk traded aon BSE. ; Egggg%ﬁzg E}é?—lH;Jd;diﬁ_lMH HEW EHUH.EDHI]. [:11#;[53 PLOT
- : 1 1 1 'In ol o i Ui
Bangalore Rural,Bangalore, Karnataka-561205 3. This is an open offer for acquisition of publicly held Equity shares. The ' ?3['516339-""1- KALAELRAGI, KA
Branch : BANGALORE All that piece and parcel of the Non-|23th June 2022 ghareholders have an opfion to tender the shares in the open offer or - — : — = =
( LAN No. 404HSLEP300393 and agricultural ‘Property described as:|Rs. 21,07,868/- (Rupees remain invested. ﬂggggggﬂ"ﬁf ﬂiﬁamkﬁﬁmp - E?E"fgc‘#{;ﬁﬂrﬁ:ﬁﬁm% 1 -liee
404TSHEQ383883 ) e Floor. e Bod Room. having built ub areq| ~ety One Lac Seven 4. The Offer Price offerad by the Acquirer is in fine with Regulation & of SEBI : AR BGARBANAT FLOCA, VM MERARWACE COMPLEX,
1. BARATH C (Borrower) second Floor, one Bed Room, having built up area| Thousand Eight Hundred Sixty ; ; ¥ ; ; MARALIGANSAVK {ST WA ROAD, NEW COTTON
. 34.40 square meters, including common area and| Eight Only) (SAST) Regulations, 2011 and prima facie appears to be justified. = = LA
At: NO 19, MA.LEMADESHWARA NILAYA, 7TH car parking, along with 6.29 square meter of [ MARKET, DHARWAD, AR, 300029
CROSS,Gayatri Nagar, BANGALORE-560021 | 11 jivided share, Apartment known as BDA H""’“E”?{- it is advised 'frt “;E 5“*‘?‘*"”""5'5 k‘“ '”"_EDE““E““;’ E_”i"”a:f the |\l I F1EG0000522152 | COWARMMA FIVCARE WAL FNANCE BAVK LTD._ | 15-07-2022
GUNJUR, Survey No.138, Gunjur Village, varthur open offer vis-a-vis current share price and take an informed decision before DR NO2517/1/2915/4505, ABCNE
Hobli Bangalore East Taluk, BangaloreEast : participating in the Qffer, EE,I!!:H E%Eﬁ}&gggj‘.ﬁpé.]ﬁﬂg:la
Open to Sky, West :  Flat No. B4-203, North : ; I : 3 R AL s WLPY
Flat No B4-201, South : Flat No B5-201 E:ggf?}tgm;l;;g!a[ﬂiﬁrgiﬂcr'la'?;etll'::lgn'l'r;:ll also be available on the website of the ::'!I"LIE?I'BEE.:IEE AENGALLRL RURAL
Branch : BANGALORE All that piece and parcel of the Non-|1s5th june 2022 13 | Details of Independent Advisors, N J1660000515574 | YDGESH MK FINCARE SWALL AINAKLE BARKLTD.. | 15-07-2022
( LAN No. H404ECN0381444 and agricultural Property described as: FLAT NO| Rs. 39,89,878]- (Rupees it any. one 15T FLOOR SPK COMPLEY, COURT
H404HLP0328800 ) F 1306 13TH FLOOR, F WING “"SMONDO 3.0”| Thirty Nine Lac Eighty Nine - ROAD, OPPOSITE TO JAIL,
1. J KRISHNA REDDY (Borrower) SUPER BUILT UP AREA 550 SQUARE FEET 51 SQ.| Thousand Eight Hundred 14| Any other matter 1o be highlighted All the IDC members unanimously voted in favour of recommending the Open CHAMIARAJANAGAR. KA, 571313
2. JAGDISHWARI KRISHNA REDDY MTRS. WITH 1 OPEN CAR PARKING NEOTOWN, | Seventy Eight Only) Oftfer proposal Z2AG0000 152576 | SHASHANK N AINCARE SMALL AINAKCE BAKK LTD. | 16-07-2022
(Co Borrower) %ﬁ%&iﬁ%?%gi%, S ok TgASNK%%V%EE § To the best of our knowledge and befief, after making proper enquiry, the information contained in or accompanying this b L
p- 7 K R ENTERPRISES _ DUCT PASSAGE 1307 , North : F 1305, South : statement is, in all material respect, true and correct and not misleading, whether by omission of any information or BAMK, NYRMATH AOAD, DANANGERE
(Through its Proprietor/Authorised G1303 otherwise, and includes all the information required to be disclosed by the Target Company under the Regulations. K&, 577217
Signatory/Managing Director) ; - = = —_— e - —
(Co Borrower) For and on behalf of the Committee of Independent Directors of f-Eﬁﬂﬂﬂﬁ?ﬁﬂ "-"inb*ﬂ“n Flrhn"l:lE:w'-"!-LlFi FNAKGE BARKLTD.. | 16-07-2022
Above At: 13th Floor, Block F Flat No.1306, Sicagen India Limited JIRG0000152744 | SADID ULLA EEL?:I[}F[EI:&HEEEEE%?A LE.THI]E&
Patel Smondo 3, Neotown Electronic City, Sd/- : : : i e H !
Phase 1, Hulli Mangla Village, Hobli Ankel Naote: The auction is subject to certain terms and conditions mentioned in the bid form,
Taluka, Bangalore- 560100 _ B. Harendran which is made available before the commencement of auction.
: — : : : Place: Chennai Chairman of IDG
This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are Date: July 08, 2022 DIN: 01159394
advised to make the payments of outstanding along with future interest within 60 days from the date of publication of —
AKE

this notice failing which (without prejudice to any other right remedy available with Bajaj Housing Finance Limited)
further steps for taking possession of the Secured Assets/ mortgaged property will be initiated as per the provisions of
Sec. 13(4) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002.
The parties named above are also advised not to alienate, create third party interest in the above mentioned properties.
On which Bajaj Housing Finance Limited has the charge.

Date: 09/07/2022 Place:- BANGALORE Authorized Officer Bajaj Housing Finance Limited

financialexp.epapr.in BENGALURU
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Delivering Excellence
Consistently

BIT&
BEADS

BIT Polytechnic

Mangalore

Engineering
Architecture
B.Sc. (Honours)
BCA

Diploma

2022-23

CET CODE:
BIT-E180 | BEADS-E247

ADMISSIONS OPEN

{nowledge Campus,

Undergraduate
Programs (B.E.)
Duration -

8 semesters (4 Years)

= Mechanical Engineering

* Electronics & Communication

Post Graduate &

Research Programs
Duration -
4 semesters (2 Years)

M.Tech - Machine Design |
Computer Science and

You Have
- ‘Nurtured
our Dream

Now Build
Your Future.

WELCOME!

B.Sc. (Honours) m

Diploma Courses

Duration - under VTU

6 semesters (3 Years) « Physics

Civil Engineering | * Mathematics
Mechanical Engineering » Chemistry

Electrical & Electronics Duration - 4 years

Engineerin i i i i
. Ci\?ill Engfngermg Engineenng Engleeing (with skill based and
¥ : . . Ph.D. - Physics | ﬂ industry integrated topics
= Computer Science & Engineerin ) ) ;
e — m- ArtiﬁFc)iaI Intelligence & Dagta Scien?:e Mechanical Engineering | BEA in emerging fields like Al,
@ +91 99000 66888 Mathematics under Mangalore I0T, Robotics, Machine
* B.Arch Program Electronics & Communication University learning, Cyber security
Duration - 10 semesters (5 Years) Engineering Duration - 3 Years and Data science)
www.bitmangalore.edu.in | www.beads.edu.in
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DISTRICT URBAN DEVELPOMENT CELL, D.C. OFFICE
UTTARA KANNADA DISTRICT, KARWAR,-581 301
Fpesf: 08382-221170 w-heer: itstaffdudckarwar@gmail.com

No: DUDC-4/Nagarothana Phase-3/Saving/CR 02/2022-23  Date: 07-07-2022

TENDER NOTIFICATION

The Project Director, District Urban Development Cell, on behalf of The
Deputy Commissioner, Uttar Kannada district, Karwar invites e-tenders
from Eligible PWD registered contractors for Nagarothana-3 (saving
amount) Project works as detailed below:
(1) Improvement of Roads & Drains works in Kumta TMC Limit (Indent
No. DMA/2022-23/RD/WORK_INDENT 132806) Amount Put to
Tender Rs. 53.71 Lakhs, EMD Amount: 1.08 Lakhs, Period of
Construction: 06 Months (Including monsoon)
(2) Improvement of Roads & Drains works in Ankola TMC Limit (Indent
No. DMA/2022-23/RD/WORK_INDENT 132751) Amount Put to
Tender: Rs. 77.20 Lakhs, EMD Amount: 1.55 Lakhs, Period of
Construction: 06 Months (Including monsoon) For Indent Number:
132806, 132751 : Pre-bid meeting: 12-07-2022 at 11.30 hrs., Last Date
for uploading of completed tender documents 25.07.2022 up to 17.00
hrs., Technical Bids 26.07.2022 at 17.30 hrs., Financial Bids on or after
30.07.20222at 11.00 hrs.
(3) Improvement of Roads & Drains works in Bhatkal TMC Limit (Indent
No. DMA/2022-23/RD/WORK_INDENT 132730), Amount Put to
Tender Rs. 48.02 Lakhs, EMD Amount: 0.97 Lakhs, Period of
Construction: 06 Months (Including monsoon)
(4) Improvement of Roads & Drains works in Yellapur TP Limit (Indent
No. DMA/2022-23/RD/WORK_INDENT 132838),. Amount Put to
Tender: Rs. 26.58 Lakhs, EMD Amount: 0.54 Lakhs, Period of
Construction: 06 Months (Including monsoon) For Indent
Number: 132730, 132838: Last Date for uploading of completed tender
documents 25-07-2022 up to 17.00 hrs., Financial Bids on or after
26-07-2022 at 17.30 hrs. Tenders shall be submitted electronically at
www.eproc.karnataka.gov.in. Tender conditions and further
information can be obtained fromthe said office during working hours.
Sd/- Project Director
District Urban Development Cell

DIPRIKWRIMCA/184/22-23 dt. 08.07.2022 Uttar Kannada District, Karwar
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